Cause List for Mediation Centre

Date : 15/01/2026

Mediator : Ms. Anshu Aggarwal, Advocate
Case No.: 852/25 Case ld: 2511M14826 Referring Judge : Ms. Ravinder Bedi, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:30:00 AM
PATANJALI FOODS LTD Vs. SANJEEV GOYAL

Total Days spent : 55
Case No.:  1892/21 Caseld: 2601M00131 Referring Judge : Sh. Sunil Khatri, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 11:30:00 AM
VIJAY KUMAR AGGARWAL Vs. M/S AUTOLITE INDIA LTD

Total Days spent : 6
Case No.:  9409/22 Caseld: 2509M13023 Referring Judge : Ms. Pooja Suhag, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
ABDUL KAYYUM ANSARI Vs. VINAY

Total Days spent : 111
Case No.: 2125/24 Caseld: 2512M15345 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 1:00:00 PM
HARSO STEELS PVT LTD Vs. EXPO THERMOCONTROL PVT LTD

Total Days spent : 41
Case No.: 591/25 Caseld: 2512M15339 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
MADHU Vs. PRAKASH

Total Days spent : 41
Case No.: 20/22 Caseld: 2601M00124 Referring Judge : Sh. Anil Chandhel, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
PUSHPA Vs. SHANTI

Total Days spent : 6
Total: 6
Mediator : Ms. Karuna Bala, Advocate
Case No.: 2755/21 Caseld: 2511M14822 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 AM
M/S VINTAGE CREDIT & LEASING PVT LTD Vs. RAVI CHAUHAN

Total Days spent : 55
Case No.: 502/25 Caseld: 2511M14519 Referring Judge : Sh. Ajay Pandey, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 10:00:00 AM
SHILPA KHANNA Vs. KEWAL GANDHI
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Date : 15/01/2026

Total Days spent : 62
Case No.:  936/24 Caseld: 2511M15023 Referring Judge : Ms. Goma Dabas Gupta, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM
ADITYA KHANNA Vs. NITI KHANNA

Total Days spent : 48
Case No.: 15039/16 Caseld: 2510M13362 Referring Judge : Sh. Abhishek Srivastava, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 10:00:00 PM
DR RANA HARJIT SINGH WALIA Vs. DILIP WALIA & ANR

Total Days spent : 97
Case No.: 1325/23 Caseld: 2510M13367 Referring Judge : Sh. Abhishek Srivastava, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 10:00:00 PM
AARTI ARORA Vs. DR RANA HARJIT SINGH WALIA

Total Days spent : 97
Case No.: 16183/16 Caseld: 2510M13368 Referring Judge : Sh. Abhishek Srivastava, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 10:00:00 PM
DR RANA HARJIT SINGH WALIA Vs. PARTHAJIT MANDAL

Total Days spent : 97
Total: 6
Mediator : Ms. Neeru Garg, Advocate
Case No.: 1407/22 Caseld: 2511M15010 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
M/S ENERGICO MOBTECH PVT LTD Vs. ANKIT TYAGI

Total Days spent : 48
Case No.:  1408/22 Caseld: 2511M15009 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
M/S ENERGICO MOBTECH PVT LTD Vs. ANKIT TYAGI

Total Days spent : 48
Case No.: 18887/16 Caseld: 2511M14510 Referring Judge : Sh. Anil Antil, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:00:00 PM
ASLAM Vs. MASOOD PARACHA

Total Days spent : 62
Case No.: 225/22 Caseld: 2511M14479 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S WINSTROL PETROCHEMICALS PVT LTD Vs. M/S WOODHILL INFRASTRUCTURE LTD
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Total Days spent : 64
Case No.:  3096/23 Caseld: 2511M14476 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S WINSTROL PETROCHEMICALS PVT LTD Vs. M/S WOODHILL INFRASTRUCTURE LTD

Total Days spent : 64
Case No.:  3097/23 Caseld: 2511M14477 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S WINSTROL PETROCHEMICALS PVT LTD Vs. M/S WOODHILL INFRASTRUCTURE LTD

Total Days spent : 64
Case No.: 1208/21 Caseld: 2511M14829 Referring Judge : Sh. Kautuk, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
ANKUSH KUMAR SHARMA Vs. CORONET ENGINEERS PVT LTD

Total Days spent : 55
Case No.:  3098/23 Caseld: 2511M14478 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S WINSTROL PETROCHEMICALS PVT LTD Vs. M/S WOODHILL INFRASTRUCTURE LTD

Total Days spent : 64
Total : 8
Mediator : Ms. Rajni Malhan, Advocate
Case No.: 2213/20 Caseld: 2512M15833 Referring Judge : Sh. Gaurav Ujjwal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 AM
RAJEEV MAKHIJANI Vs. HIMANSHU GIRDHAR

Total Days spent : 27
Case No.:  820/24 Caseld: 2601M00140 Referring Judge : Sh. Loveleen, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 12:30:00 PM
ASHU Vs. SONIA

Total Days spent : 6
Case No.: 284/25 Caseld: 2512M15322 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 12:30:00 PM
ANJALI SHARMA Vs. KUNAL DIXIT

Total Days spent : 41
Case No.: 9533/23 Caseld: 2601M00130 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
PRADEEP KUMAR Vs. DHEERAJ RAWAT
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Total Days spent : 6
Case No.: 1277/23 Caseld: 2512M15348 Referring Judge : Ms. Divyashree Raina, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 2:00:00 PM
STATE Vs. SUMIT GANGWAR

Total Days spent : 41
Case No.: 82/23 Caseld: 2512M15346 Referring Judge : Ms. Divyashree Raina, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
LATA Vs. SUMIT GANGWAR

Total Days spent : 41
Case No.: 17/25 Caseld: 2511M14237 Referring Judge : Sh. Lalit Kumar, DJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:30:00 PM
ATUL AGGARWAL Vs. M/S SAL LOGISTICS INC

Total Days spent : 69
Total : 7
Mediator : Ms. Samta Jain, Advocate
Case No.: 61/25 Caseld: 2601M00117 Referring Judge : Sh. Raj Kumar Tripathi, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 3:00:00 PM
KOTAK MAHINDRA PRIME LTD Vs. GAGAN THAGELA & ANR

Total Days spent : 8
Total : 1
Mediator : Ms. Sunita Jain, Advocate
Case No.:  3031/24 Caseld: 2511M14609 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. HARVINDER KAUR

Total Days spent : 62
Case No.:  1347/22 Caseld: 2510M14078 Referring Judge : Ms. Shubhamjot Kaur, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
MANJU GUPTA Vs. DEEPAK KUMAR

Total Days spent : 76
Case No.: 8240/23 Caseld: 2510M13352 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. TOTARAM

Total Days spent : 97
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Case No.: 1076/25 Caseld: 2510M14005 Referring Judge : Sh. Aakash Sharma, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:30:00 PM
AMAN GOYAL Vs. V C GARG

Total Days spent : 76
Case No.: 575/25 Caseld: 2509M12399 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:30:00 PM
MANTU Vs. RAJ KUMAR

Total Days spent : 125
Case No.: 213/25 Caseld: 2512M15296 Referring Judge : Sh. Rakesh Kumar Sharma, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:30:00 PM
ROHIT GUPTA Vs. TPDDL

Total Days spent : a1
Total : 6
Mediator : Ms. Sushma Tyagi, Advocate
Case No.: 3270/24 Caseld: 2512M15517 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
M/S VINTAGE CREDIT & LEASING PVT LTD Vs. SHIVANI MEHAR

Total Days spent : 34
Case No.: 1319/25 Caseld: 2512M15845 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:30:00 PM
DEEPIKA BHADAURIA Vs. RAJESH TOMAR

Total Days spent : 27

Total : 2

Mediator : Not Assigned, NIL

Case No.: 803/24 Caseld: 2601M00346 Referring Judge : Sh. Sanjeev Kumar Malhotra, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:00:00 AM
M/S FOCUS ENERGY LTD Vs. PRITAM KAUR

Total Days spent :

-1

Case No.: 947/23 Caseld: 2601M00343 Referring Judge : Ms. Shagun Sharma, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 AM
ABHISHEK KUMAR JAIN Vs. VIRENDER KUMAR GAUR

Total Days spent :

-1

Case No.: 34/25 Caseld: 2601M00345 Referring Judge : Sh. Shiv Kumar, DHJS
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Date : 15/01/2026
Case Type : PROBATE : PROBATE CASE Hearing Time : 12:00:00 AM

YADHU KULBHUSHAN Vs. YASH PAL SHARMA
Total Days spent :

Case No.: 2273/23 Caseld: 2601M00347 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 AM
AARTI GOYAL Vs. SUDHANSHU GOYAL

Total Days spent :

-1

Case No.:  766/21 Caseld: 2601M00348 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 AM
MONIKA Vs. PAWAN KUMAR

Total Days spent :

-1

Case No.: 2861/21 Caseld: 2601M00344 Referring Judge : Ms. Hala Quamar, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:00:00 AM
MOHD MOHSIN Vs. TPDDL

Total Days spent :

-1

Case No.: 105/25 Case ld: 2601M00342 Referring Judge : Ms. Tyagita Singh, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 11:00:00 AM
PRIYA Vs. SUMIT SINGH

Total Days spent :

-1

Case No.: 317/17 Caseld: 2601MO00351 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 2:00:00 PM
STATE Vs. VICKY & ORS

Total Days spent :

Case No.: 1895/23 Caseld: 2601M00350 Referring Judge : Ms. Tyagita Singh, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 2:00:00 PM
NEERAJ Vs. LATA RANI @ PREETI

Total Days spent :

-1

Case No.: 550/25 Caseld: 2601M00352 Referring Judge : Ms. Aishwarya Singh Kashyap, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
MUNEESH JAIN Vs. M/S JAHANPANAH CLOTHING PVT LTD

Total Days spent :

-1

Case No.:  655/22 Caseld: 2601M00353 Referring Judge : Ms. Alka Singh, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
ANUPAMA NAGPAL Vs. DARSHAN SINGH CHAWLA

Total Days spent :

-1
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Case No.: 416/25 Case ld: 2601M00354 Referring Judge : Ms. Manya, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
RANJANA Vs. DHARAMVEER

Total Days spent :

Case No.: 551/25 Caseld: 2601M00355 Referring Judge : Ms. Aishwarya Singh Kashyap, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
GANPATI GARTEX PVT LTD Vs. JAHANPANAH CLOTHING PVT LTD

Total Days spent :

-1

Case No.: 565/25 Caseld: 2601MO00356 Referring Judge : Sh. Kautuk, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
PRARABDH BHARTI Vs. NIPUN BHATIA

Total Days spent :

-1

Case No.: 453/24 Case ld: 2601M00357 Referring Judge : Ms. Anamika, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
RITIKA Vs. ROHIT GROVER

Total Days spent :

-1

Case No.: 1387/25 Caseld: 2601M00358 Referring Judge : Sh. Dev Saroha, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
AMANDEEP SINGH GAMBHIR Vs. SATVIR SINGH

Total Days spent :

-1

Case No.: 774/25 Caseld: 2601MO00359 Referring Judge : Sh. Vinay Singhal, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
AVINASH KAUR MALHOTRA Vs. RANA AJIT SINGH

Total Days spent :

Case No.: 361/25 Caseld: 2601M00360 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
RITU Vs. JITENDER

Total Days spent :

-1

Case No.: 1173/25 Caseld: 2601M00349 Referring Judge : Sh. S.S. Rathi, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
RAB TEXTILES PVT LTD Vs. DHEERAJ ALAGH

Total Days spent :

-1

Case No.: 535893/16 Caseld: 2601M00138 Referring Judge : Sh. Kartik Taparia, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:30:00 PM
ABDUL QADIR Vs. MOHD HANIF

Total Days spent :
Page No.: 18



Cause List for Mediation Centre

Date : 15/01/2026

Case No.: 688/24 Caseld: 2601M00361 Referring Judge : Ms. Disha Langan, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 3:30:00 PM
PALAK GAKHER Vs. SAHIL MAGGO

Total Days spent : -1
Total : 21
Mediator : Sh. Ashok Mittal, Advocate
Case No.: 2353/22 Caseld: 2511M15031 Referring Judge : Sh. Milan Goel, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 11:30:00 AM
SAHNI TRADING CORP Vs. KESHY APPARELS

Total Days spent : 48
Case No.: 42/25 Caseld: 2512M15821 Referring Judge : Sh. Anil Chandhel, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 11:30:00 AM
ASHOK KUMAR KHANDELWAL Vs. PARVEEN

Total Days spent : 27
Case No.: 114/25 Caseld: 2512M15822 Referring Judge : Sh. Anil Chandhel, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 11:30:00 AM
PARVEEN Vs. ASHOK KUMAR KHANDELWAL

Total Days spent : 27
Case No.: 13/21 Caseld: 2512M15816 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
DCB BANK LTD Vs. AKASH KUMAR YADAV

Total Days spent : 27
Case No.:  1599/24 Caseld: 2512M15889 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. RAMU GUPTA

Total Days spent : 27
Case No.: 178/25 Caseld: 2510M13377 Referring Judge : Sh. Naresh Kumar Laka, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 2:00:00 PM
SURESH CHAND Vs. RAGHBIR SINGH

Total Days spent : 97
Case No.: 164/25 Caseld: 2512M15344 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
SHRIRAM FINANCE LTD Vs. JOGINDER

Total Days spent : 41
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Case No.:  6798/24 Caseld: 2601M00211 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
INDUSIND BANK LTD Vs. PAWAN KUMAR

Total Days spent : 6
Case No.: 1524/25 Caseld: 2601M00205 Referring Judge : DLSA West, DLSA (West)
Case Type : COMMERCIAL : COMMERCIAL Hearing Time : 11:00:00 PM
SHIV SAl ENTERPRISES Vs. ZUBAIR DUPLEX PVT LTD

Total Days spent : 6
Total: 9
Mediator : Sh. Dharamvir Gupta, Advocate
Case No.: 2141/22 Caseld: 2512M15360 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHASHI SHARMA Vs. RISHABH GUPTA

Total Days spent : 42
Total : 1
Mediator : Sh. Dinesh Rohilla, Advocate
Case No.: 166/23 Caseld: 2509M12380 Referring Judge : Sh. Raj Kumar Singh, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM
STATE Vs. FARHAN AHMAD

Total Days spent : 124
Case No.:  12897/24 Caseld: 2601M00132 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
TATA CAPITAL LTD Vs. AMAR SINGH RATHI

Total Days spent : 6
Case No.: 2226/25 Caseld: 2512M15521 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
POOJA Vs. ROHIT

Total Days spent : 34
Case No.:  2563/17 Caseld: 2507M06780 Referring Judge : Sh. Jiten Mehra, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:30:00 PM
RAJESH SHARMA Vs. SIMRAN SHARMA & ANR

Total Days spent : 174

Case No.:  7469/23 Caseld: 2511M14518 Referring Judge : Ms. Urvi Gupta, DJS
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Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
M/S INDUSTRIAL TRADE CENTER Vs. M/S ARS ENTERPRISES

Total Days spent : 62
Case No.:  24/2024 Caseld: 2508M08997 Referring Judge : Ms. Upasana Satija, DJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
DINESH KUMAR Vs. AJAY KUMAR

Total Days spent : 160
Case No.:  5048/24 Caseld: 2512M15838 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S GK POLY FABRIC INDIA PVT LTD Vs. M/S JANI FABRICS

Total Days spent : 27
Case No.:  4931/24 Caseld: 2512M15839 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S GK POLY FABRICS INDIA PVT LTD Vs. M/S JANKI FABRICS

Total Days spent : 27
Case No.:  4929/24 Caseld: 2512M15840 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S GK POLY FABRICS INDIA PVT LTD Vs. M/S JANKI FABRICS

Total Days spent : 27
Case No.:  446/24 Caseld: 2512M15846 Referring Judge : Ms. Richa Sharma, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
M/S OMSONS MARKETING PVT LTD Vs. M/S EXPO MEDIA DEVELOPERS PVT LTD

Total Days spent : 27
Case No.:  2027/22 Caseld: 2512M15848 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 2:00:00 PM
TARUN KUMAR Vs. PRITI KUMARI

Total Days spent : 27
Case No.: 2778/21 Caseld: 2512M15341 Referring Judge : Ms. Surbhi Gupta Anand, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
JYOTI SHARMA Vs. RADHIKA

Total Days spent : 41
Case No.:  4924/24 Caseld: 2512M15837 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S GK POLY FABRIC INDIA PVT LTD Vs. SUSHIL KUMAR

Total Days spent : 27
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Case No.:  4925/24 Caseld: 2512M15836 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S POLY FABRICS INDIA PVT LTD Vs. JANKI FABRICS

Total Days spent : 27
Case No.:  84580/14 Caseld: 2507M06682 Referring Judge : Sh. Jiten Mehra, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
M/S SANGHI MEDICAL CENTRE PVT LTD Vs. DR MANIK RANJAN DUTTA & ORS

Total Days spent : 174
Case No.:  933/25 Caseld: 2512M15828 Referring Judge : Sh. Raj Kumar Tripathi, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
M/S GREAT GALLION VENTURE Vs. NEELAM PRABHA

Total Days spent : 27
Case No.: 4926/24 Caseld: 2512M15835 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S GK POLY FABRIC INDIA PVT LTD Vs. M/S JANKI FABRICS

Total Days spent : 27
Total : 17
Mediator : Sh. J.S. Kalra, Advocate
Case No.:  4629/24 Caseld: 2511M14896 Referring Judge : Sh. Karanbir Singh, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 11:30:00 AM
STATE Vs. ASHISH

Total Days spent : 55
Case No.: 772/25 Caseld: 2511M14496 Referring Judge : Sh. Anil Kumar Sisodia, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:30:00 PM
LEVIS STRAUSS & CO Vs. ASHOK KUMAR

Total Days spent : 62
Case No.: 5109/24 Caseld: 2511M14517 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
M/S VINTAGE CREDIT & LEASING Vs. YOGENDER KUMAR SHARMA

Total Days spent : 62
Case No.: 603/24 Caseld: 2601M00145 Referring Judge : Sh. Chander Mohan, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 1:00:00 PM
ANJANA CHAKRABORTY Vs. JASMEET KAUR

Total Days spent : 6
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Case No.:  1324/24 Caseld: 2509M13025 Referring Judge : Sh. Rinku Jain, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:30:00 PM
ASRAF KHAN Vs. ARSHAD KHAN

Total Days spent : 111
Case No.: 686/24 Caseld: 2512M15293 Referring Judge : Sh. Neeraj Sharma, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:30:00 PM
PRAKASH KAUR Vs. AVTAR SINGH

Total Days spent : 41
Case No.: 225/25 Caseld: 2512M15890 Referring Judge : Sh. Anshul Mehta, DJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:30:00 PM
RL GULATI Vs. ANIL MAHAJAN

Total Days spent : 27
Case No.: 234/24 Caseld: 2512M15824 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
M/S SHRIRAM FINANCE LTD Vs. CHARAN SINGH

Total Days spent : 27
Case No.:  108/21 Caseld: 2601M00204 Referring Judge : Sh. Rangat Ghirra, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:30:00 PM
STATE Vs. ASHOK KUMAR ARORA

Total Days spent : 6
Total: 9
Mediator : Sh. Mukesh Kumar Gupta, DHJS
Case No.: 956/24 Caseld: 2507M06839 Referring Judge : Ms. Vineeta Goyal, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
SARIKA MALHOTRA Vs. M/S MAGNUM BUILDCON INDIA PVT LTD

Total Days spent : 174
Case No.: 10248/16 Caseld: 2511M15015 Referring Judge : Sh. Naveen Gupta, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 2:00:00 PM
RAJ KUMARI Vs. SATWANTI MALHOTRA

Total Days spent : 48
Case No.:  8930/19 Caseld: 2512M15537 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
RAKESH KUMAR Vs. SUNSHINE INFRAHEIGHT PVT LTD

Total Days spent : 34
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Case No.: 77289/16 Caseld: 2512M15533 Referring Judge : Ms. Divya Gupta, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 2:00:00 PM
SHEHNAZ BEGUM Vs. IQBAL KHAN

Total Days spent : 34
Case No.: 77288/16 Caseld: 2512M15534 Referring Judge : Ms. Divya Gupta, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 2:00:00 PM
SHAHNAZ BEGUM Vs. IQBAL KHAN

Total Days spent : 34
Case No.: 18/22 Caseld: 2511M14849 Referring Judge : Sh. Shiv Kumar, DHJS
Case Type : PROBATE : PROBATE CASE Hearing Time : 2:30:00 PM
ANUPAMA NAGPAL Vs. STATE & ORS

Total Days spent : 55
Total : 6
Mediator : Sh. Neeraj Sharma, DHJS
Case No.:  40/18 Caseld: 2508M10686 Referring Judge : Sh. Rinku Jain, DJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
SHEELA GUPTA Vs. ATUL GUPTA

Total Days spent : 146
Total : 1
Mediator : Sh. Pawan Kawrani, Advocate
Case No.: 9602/16 Caseld: 2512M15819 Referring Judge : Ms. Susheel Bala Dagar, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM
KISHAN LAL Vs. MAN MOHAN

Total Days spent : 27
Case No.: 9732/21 Caseld: 2601M00134 Referring Judge : Ms. Aradhana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:15:00 PM
M/S MOUNT ESSENCE Vs. M/S KRISHNA KHADI GRAMUDYOG

Total Days spent : 6
Case No.:  3514/17 Caseld: 2512M15531 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:15:00 PM
SUKHBIR SINGH Vs. PRAMOD KUMAR

Total Days spent : 34
Case No.:  445/24 Caseld: 2512M15825 Referring Judge : Ms. Richa Sharma, DJS
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Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:15:00 PM
M/S OMSONS MARKETING PVT LTD Vs. M/S RADINTON TRADEX PVTLTD

Total Days spent : 27
Case No.:  447/24 Caseld: 2512M15823 Referring Judge : Ms. Richa Sharma, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:15:00 PM
M/S OMSONS MARKETING PVT LTD Vs. M/S PIONEER GEL PVT LTD & ORS

Total Days spent : 27
Case No.: 261/25 Caseld: 2601M00142 Referring Judge : Sh. Loveleen, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 2:30:00 PM
KHUSBOO CHAWLA Vs. RAKESH KUMAR SAH

Total Days spent : 6
Case No.: 115/24 Caseld: 2511M14833 Referring Judge : Sh. Shiv Kumar, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:30:00 PM
PRATEEK YADAV Vs. SUMAN YADAV & ORS

Total Days spent : 55
Case No.: 872/25 Caseld: 2512M15299 Referring Judge : Sh. Gopal Singh Chauhan, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 3:00:00 PM
SUDHA AHLUWALIA Vs. RAKESH KUMAR AHLUWALIA

Total Days spent : a1
Total: 8
Mediator : Sh. Preetjit Singh, Advocate
Case No.: 683/23 Caseld: 2511M14846 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 11:30:00 AM
CHAMPA Vs. BHARAT & ORS

Total Days spent : 55
Case No.: 684/23 Caseld: 2511M14847 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 11:30:00 AM
ASHA Vs. RAJU

Total Days spent : 55
Case No.:  9408/22 Caseld: 2509M13022 Referring Judge : Ms. Pooja Suhag, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
ABDUL KAYYUM ANSARI Vs. VINAY

Total Days spent : 111

Case No.: 240/18 Caseld: 2508M11572 Referring Judge : Ms. Aneeza Bishnoi, DJS
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Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:30:00 PM
STATE Vs. AMARJEET SHARMA

Total Days spent : 139
Case No.: 97/25 Caseld: 2512M15830 Referring Judge : Ms. Anamika, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 1:00:00 PM
AYESHA MALIK Vs. SABIR MALIK

Total Days spent : 27
Case No.: 487/25 Caseld: 2509M12636 Referring Judge : Ms. Anamika, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:30:00 PM
SUMAN Vs. PAWAN KUMAR

Total Days spent : 118
Case No.:  3143/17 Caseld: 2509M12072 Referring Judge : Sh. Sumeet Anand, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 3:00:00 PM
RUKSHANA BEGUM Vs. RESHMA BEGUM

Total Days spent : 132
Case No.: 3206/23 Caseld: 2510M14018 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
CITY PROMOTER & BUILDWELL PVT LTD Vs. SAXENA MARINE TECH PVT LTD

Total Days spent : 76
Total: 8
Mediator : Sh. Rajesh Gupta, Advocate
Case No.: 264/19 Caseld: 2512M15308 Referring Judge : Sh. Ankit Karan Singh, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 AM
STATE Vs. PAWAN

Total Days spent : a1
Case No.: 572/21 Caseld: 2512M15407 Referring Judge : Sh. Ankit Karan Singh, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 AM
MURTI DEVI Vs. DEEPAK

Total Days spent : 41
Case No.: 1441/25 Caseld: 2601M00214 Referring Judge : Ms. Shivali Sharma, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:30:00 AM
SANGAM ESTATE RESIDENTS WELFARE ASSOCIATION Vs. RAJESH NAGPAL

Total Days spent : 6

Case No.: 1600/24 Caseld: 2511M14893 Referring Judge : Ms. Kahkashan Jabin, DJS
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Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 11:00:00 AM
PAYAL Vs. BALLU

Total Days spent : 55
Case No.: 564/15 Caseld: 2511M14610 Referring Judge : Ms. Komal Garg, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM
STATE Vs. RAM TEK

Total Days spent : 62
Case No.: 112/20 Caseld: 2601M00141 Referring Judge : Ms. Komal, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM
STATE Vs. ANIL MITHAS

Total Days spent : 6
Case No.: 49/25 Caseld: 2510M13778 Referring Judge : Sh. Manoj Kr. Nagpal, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:30:00 PM
INGRAM MICRO INDIA PVT LTD Vs. GURJEET SINGH & ANR

Total Days spent : 90
Total : 7
Mediator : Sh. Rajesh Sharma, Advocate
Case No.: 25/24 Caseld: 2512M15317 Referring Judge : Sh. Sandeep Kumar Sharma, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
AMNA Vs. GULSHAN

Total Days spent : a1
Total : 1
Mediator : Sh. Satyabrata Panda, DHJS
Case No.:  1330/24 Caseld: 2512M15441 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
SHRIRAM FINANCE LTD Vs. TANA TAN TRANSPORTS CO

Total Days spent : 36
Case No.: 9534/19 Caseld: 2512M15161 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
USHA KAUSHIK Vs. NEERAJ GUPTA

Total Days spent : 43
Case No.:  453/2024 Caseld: 2511M14543 Referring Judge : Sh. Rakesh Kumar-1V, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 2:30:00 PM
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BSES RPL Vs. AJAM & ORS

Total Days spent : 63
Total: 3
Mediator : Sh. Suneet Nagpal, Advocate
Case No.:  1800/24 Caseld: 2511M15025 Referring Judge : Ms. Richa Sharma, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 PM
GURMEET SINGH Vs. RAMINDER KAUR

Total Days spent : 48
Case No.:  46/25 Caseld: 2511M14830 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 PM
JYOTI GOYAL Vs. AASHISH GOYAL & ORS

Total Days spent : 55
Case No.: 2367/24 Caseld: 2512M15595 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. ASHOK SHARMA

Total Days spent : 34
Case No.:  8304/23 Caseld: 2509M12401 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. MOHD IBRAHIM

Total Days spent : 125
Case No.: 8238/23 Caseld: 2510M13351 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
SHRIRAM FINANCE LTD Vs. VISHAL LUTHRA

Total Days spent : 97
Case No.: 4817/19 Caseld: 2507M06689 Referring Judge : Ms. Poonam Singh, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
SHRIRAM CITY UNION FINANCE LTD Vs. MUSKAN TRANSPORT

Total Days spent : 174
Case No.: 5552746/2016 Caseld: 2511M14489 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
GUNJAN AGGARWAL Vs. KAMAL AGGARWAL

Total Days spent : 62
Case No.: 417/25 Caseld: 2512M15294 Referring Judge : Sh. Jiten Mehra, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:15:00 PM
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MOHD LAKIR Vs. TPDDL

Total Days spent : a1
Case No.: 808/24 Caseld: 2511M14231 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:30:00 PM
SHRISTI Vs. SARVAN RANA

Total Days spent : 69
Total: 9
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